Government of Jammu and Kashmir

Labour & Employment Department
Civil Secretanat, Srinagar

Notification
Srinagar, the ““‘ October, 2018

SRO\-\G'& In exercise of the powers conferred by section 14 of the Unorganised
Workers' Social Security Act, 2008, the Government of Jammu and Kashmir hereby
direct that “Form-i** of the Jammu and Kashmir Unorganized Workers® Social Security
Rules, 2010, shall be substituted by the “Form-I" appended to this notification.

By order of the Government of Jammu and Kashmir.

Sdi-
(Saurabh Bhagat)IAS
Commissioner/ Secretary to the Government,
No L&E/Lab/112/2014-11 Dated-- || -10-2018
Copy to the -

1 Secretary to Government of India, Ministry of Labour and Employment, Shram Shakt
Bhawan, New Delhi-110001.
Principal Secretary to the Governor, J&K.
All Administrative Secretaries to the Government.
Divisional Commissioner, Jammu/Kashmir
Secretary, Legislative Assembly/Council
All Heads of Departments/MDs. .
Director Information, J&K, Srinagar for vide publicity through electronic and print media.
All Deputy Commissioners/District Development CommisSioners
Labour CommissioneriChief Inspector, J&K, Srinagar
CEO/Secretary, J&K, Building & Other Construction Wturkem Welfare Board Sy
General Manager, Government Press, Srinagar for its publication in the next issue 0
Government Gazette,
12. All Inspectors under Labour Acts
:3- Pvt Secrelary to Advisor (K) to the Gnngi:ncg'.
4 Pvt Secretary to the Chief Secretary, , ofinagar.
15, Private Secglary to Commissioner/Secretary to Government, Labour and Empioyment
Department
16 lic Website, Labour and Employment Department.
17 SRO file/stock file/Manday return (w.2.5 €).
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(JGmet Raftan)KAS
\Under Secretary to the Government

‘6\19\



FORM-|
(See Rule 12)

Name of the Unorganized worker

L™

Father's/husband name

Date of Birth

Occupation

Address

Present

Permanent

Aadhaar Number

Bank Account Detalls

(i) Name of the Bank & Branch

(1) 16 digit Account Number

Dependents

(a) Father

(b) Mother

(c) Dependent children

(d) Others -

-




